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In the present application, the applicaent has sought the
relief that the direction be issued to the respondents to dispose
of his representation,
2=~ The relevant facts giving rise to this application are that

one Smt.Leela Wati who was appointed as Extra Departmental Branch

Post “Hasiﬁ:er filed a writ petition before the High Court against the
order of her termination which was transferred to this Tribunal and
was registered as T.R.N0.34 of 1989, This application was decided
by this Tribunal quashing the order of the termination of Smt.Leela
Wati, The present applicent who worked as Extra Departmentel Branch
St g

Post Master in stEFf arrengement after termination of Smt.leela Wati
filed a review petition against the judgment passed in TA No.34/1989
which has been decide;i by this Tribunal vide @mnexure=3 in which

obserwation was made in favour of the applicant directing the Depart-

mental Authorities teo consider the case of the present applicent for

snother post office.
3~ In pursuance of the order passed in Review Petition(supra),

the applicant submitted his representation dated 24/8/92(Mnnexure-IV)
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praying that he should be given relief as has been observed in the
judgment of the review petition(supra). The applicent submitted
reminders attarihaving submitted the representation but the same

were not replied,
4~ The applicent vide present application has approached this

Tribunal seeking the relief of direetion to the respondents to dispose
6? his representation. S0 considering these facts, we dispose of the
application of the applicant at admission stage with the direction to
the respondent to decide the representation of the aspplicent dated
24/8/92(mnexure-1v) by?reasmad order within a period of thres months
from the date of receipt of the orders The applicant will, however,
supply the copy of the representgtion dated 24/8/92 to the mw@denta.
-

MEMBER (A) MEMBER (3)
DATED: Allahabad May'6th, 1994,
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